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it is just  possible that  a proposal 
might have been made in the confe
rence to which the hon. Member has 
just referred.

Shri PoiiBoose: May I ask whether 
this proposal will stand in the way 
of expediting the ;railway link bet
ween Ernakuiam Jmd Quilon?

Shri L. B. Shastri: No.

Integration of  Air  Service 
Companies

 ̂  A. M. Thomas: (a) Will 
the Mmister of Commimicatioiis be 
pleased to state whether Government 
have drawn up any scheme  for the 
integration of Air Service Companies?

(b) If so, what is the nature of the 
scheme?

(c) If no scheme has been drawn 
up, is there any proposal for integra
tion and if so, what is its nature?

The Deputy Minister of Commiuii- 
cattons (Shri Baj Baha4or): (a) to
(c). The question of the future orga
nisation of civil air transport in the 
country is under Government’s con
sideration.  I shaU  make  a  state- 
 ̂ment on the subject at the appropriate 
time.

Shri A. M. Thomas: May I know
whether any enquiry  has been con
ducted  into  the  finances  of  these 
Companies?

Shri RnJ Bah idnr; All those points 
are  under  consideration.  Enquiries 
as  such  have  not  been  conduct
ed,  but  from  time  to  time  the 
balance sheets come under examina
tion.

Shri A. M. Thomas: May I know
whether there  is any  proposal to 
nationalise air services?

Shri Baj Bahadur: All those things 
will be revealed in the statement.

Mr. Speaker: It is better  ?wai;
the statement and not anticipate it.

Shri A. M. Thomas: May I ask
when we can have the statement?

Shri Baj Bahtfdur: I think. Sir, in 
the very near future. ^

Stoppage of Air India Services  .

*315. Shri A. M. Thomas: Will the 
Minister  of Gommmilcalioiis  be
pJeased to state whether Government 
have made any  enquiries  into  the 
stoppage  of Air  India Services for 
some time?

The  Deputy  Minister  of *Com- 
munications (Shri Baj Bahadur): No

formal enquiry was  necessary.  The 
Government of India kept  itself  in 
close touch with  the  daily  devdoi>- 
ments of the situation in consultation 
with the Government of the State of 
Bombay.

Shri A. M. Thomas: May I know 
for what period there was stoppage 
of the services amd whether Govern
ment had  information with regard 
to the strike and, if so, whether  the 
Government took any steps for pre
venting that strike or  for effecting 
any conciliation?

Shri Baj  Baliadiir:  Th«  Govern,
ment did not come into  the  picture 
very much.  As a matter of fact, the 
strike began as early as 9th August, 
1952 and ended on the  27th.  It was 
for about eighteen  days.  We  were 
watdiing  the  situation.  But  the 
whole matter was settled between the 
management and the workers.

Shri A. M. Thomas:  May I  know
whether Government had any notice 
of the contemplated strike?

The Minister of  Communications 
(Shri Jagjivan Bam):  No, the Gov
ernment did not have atty notice.  As 
a mertter of fact, the Central Govern
ment  is  not  directly  concerned. 
Labour disputes in air companies  is 
a provincial subject, and it was being 
dealt with by  the  Bombay  Govern
ment.

Shri B. S. Murthy:  May I know
whether any conciliation was offered 
by the Conciliaftion (Officer concerned 
and, if so, what was the result?

Shri Jagjivan Bam:  Conciliation
and  negotiations  were  constantly 
going on between the employees and 
the employers.

Shri K. K. Basu:  In view of the
fact that the air services go beyond 
the State limit, has the Government 
ascertained who are responsible  for 
tJiis stoppage?

Shri Jaeiivan Bam:  Well.  the
whole matter was discussed at a press 
conference which Mr. Tatp held, and 
if my hon. friend will go through the 
report of that  press  conference as 
published in newspapers at that time 
he will come to know afbout aH these 
things in detail.

Shri Nambiar: May T know whetbpr 
Grovemment  have  gone  into  the 
legitimate grievances of the workers 
which led to the strike?

Shri  Jagjivan  Ram: The  only 
grievance art that point was that the 
Labour  Appellate  Tribtaial  gave
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certain decisions, and  the  workers 
leJt dissatisfied with that decision and 
went on strike.  That was  the only 
cause for the  strike.  TKe  workers 
ttnallenged the authority of the Tri
bunal,  and  there was  no  case  lor 
examination.

Ssrdar Hiikm Sin̂h: May I know 
whether the services were given over 
to other companies for working?

Shri Jagjivan  Riim:  During that
period the  other  companies were 
nuinorised to work on thî routes.

Locusts Swabms  ^

•3X6. Shrl S.  N.  Das:  WiU  the
Minister of Food and Agricvlliin  be
pleased to state ;

(a) the names of the States which 
were attacked by the recent locusts 
swarms giving the areas affected io 
each case;

(b) to what extent  precautionary 
measures  adopted by  Government 
prevented the spreading of the swarms 
further and saved destruction of crops 
in those areas; and

ic) what has been the total cost of 
these  measures  incurred  by  the 
Central Government  in  the  recent 
fighting operaticms?

The Minister ol Agiicoltiire  (Dr. 
P. S.  Deshmokh):  (a)  The  SUtes
visited by swarms  this  year  are;
Rajasthan.  Punjab,  PEPSU,  Uttar 
Pradesh.  Ajmer,  Delhi,  Saurashtra 
atnd Bombay.  The exact area attack
ed by these swarms is not  available
but  breeding took place  in  about
80,000 square miles in̂jasthan, 1500 
Sa. miles in Puniab, 350 Sq. miles  in 
PEPSU. 150 Sq. miles in Bombay and 
21 So. miles in Uttar Pradesh.

(b) But  for  the  precautionary 
measures taken in the  begiiming  of 
the present locust cycle, by expandmg 
the existing Locust Warning Organisa
tion adding to it a Control  Wing in
cluding a wireless net work, acquiring 
dusting and spraying equipment  and 
insecticides, arrangint; aerjal spraying 
under  the  Point  Four  Programme 
thousands of locust  swarms  would 
have formed and devastated the States 
in Northern India.  As it was only 
about half a  dozen  small  swarms 
developed in India  the  damage  to 
croDs, cm the whole, has been negligi-

(c) As far as can be estimated  at 
present the total expenditure on these 
*..̂dsures during the  financial  yescr
1952-53 will amount to  about Rs. 25
Iftlrha

Shri s. N. Das:  May I kr 
ther there has been an IncreaBe in the 
strategic places in  Rajputana  from 
wnere a strict watch is kept on  the 
migrations and  invasions of  these 
locust swarms?

Dr. P. S. De.  . _.  kh: Sir, I am not
very clear as to what  the  question 
meatis.  If it is meant whether at the 
present time the area has been mors 
extensive, it is a fact.

Shri S. N. Das: There  are  several 
strategic places  in  Rajputana  from 
where these invasions and attacks are, 
made.  I want to know whether there ‘ 
has been an increase in these strategic 
places.

Dr. P. S. Deshmukh: Yes. Sir, there, 
has been a tremendous increase.

Shri S. N. Da3: May I know whe
ther the Government of India  have 
oeen fighting defensive battles  with 
these swarms of invaders or whether 
tnev have taken an offensive attitude 
and destroyed these invaders in tĥr 
own places?

Dr. P. S. Deshmnkh: Sir, mere def
ence would not have met the menace; 
we were on the offensive, and I hope 
the swarms ĥ e taken no offence.

Shri V. P. Nayar: What is the esti
mated value of grains destroyed  by 
these voracious insects?

Dr. P. S. Deshmnkh: As I have said, 
it is a very negligible quantity.

Shri Pimnoose:  Are we  to  under
stand that the  Government are  not 
arware of the fact that big  areas  in 
Malabar and Travancore-Oochtn have 
been attacked l«r locusts?

Dr. P. S. Deshmukh:  Yes,  Govern
ment is not  aware.  We  have  not 
received any reports from Travancore- 
Cochin.  There jfre different kinds  of 
locusts.

Sa  ̂Hnkam Sinirh: May I know 
whether all the attacks  during  this 
period were fresh ones ft*om foreign 
countries  or  whether  there  wg>ff> 
swarms breeding here’

Dr. P. S. Deshmukh: Most of them 
came from foreign •‘ountries, Sir.

ttuRAL Medical Relief Enquiry 
Committee Report

♦317. Shri S. N. Das: (a) Will the 
Minister of Health be pleased to state 
whether the  Report  of  the  Rural 
Medical  Relief Enquiry  Committee 
has been received and considered by 
Government.̂




